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Will the Minister of FINANCE be pleased to state:

(a) whether Indian Investment Banks are striking alliance with foreign entities for Merger and Acquisition (M&A); 

(b) if so, the number of Indian Investment Banks who have applied for licences to start M&A practice in foreign countries during the
past one year; and 

(c) the present status in this regard alongwith reaction of the Government thereto?

Answer

The Minister of State in the Ministry of Finance (Shri Namo Narain Meena) 

(a) to (c): Reserve Bank of India has informed that none of the Indian Banks regulated by RBI are engaged exclusively in the
Investment Banking / Merger and Acquisition activity, as per their records. 


	GOVERNMENT OF INDIA  FINANCE LOK SABHA
	Answer

